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Email OA-156/2024/EZ Judicial Section

ORDER passed in Original Application No. 768/2024

Tue, Jul 16, 2024 12:42 PM

From : Consultant Judicial-NGT(P.B.) <judicial-ngt@gov.in>
42 attachments

Subject : ORDER passed in Original Application No. 768/2024

To : Sh. RAJA CHATTERJEE Registrar <registrarngt-
kolkata@gov.in>, Judicial Section <ngtjudicial-
kolkata@gov.in>

Cc : MS, CPCB <mscb.cpcb@nic.in>,
rusoviljhon@yahoo.com, npcb2@yahoo.com, Ms
Leena Nandan <secy-moef@nic.in>, Anil Kumar

<ronez.sng-mef@nic.in>, ro nez shil
<ro.nez.shil@gmail.com>, DC Wokha <dcwok-

ngl@nic.in>, Dr. Hemen Hazarika <iro.guwahati-
mefcc@gov.in>
Reply To : Consultant Judicial-NGT(P.B.) <judicial-ngt@gov.in>

Respected Sir/Madam,
I am directed to forward a copy of the Petition

& Order dated 08/07/2024 passed in Original Application No. 768/ 2024 News
item titled “Plastic waste deposits in Doyang Dam to adversely impact humans
and wildlife” appearing in Nagaland Tribune dated 02.06.2024. . for your kind
perusal & necessary action.

for further correspondence please send all the documents on the new mail-id i.e.
judicial-ngt@gov.in

Kindly acknowledge the same.
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He stated that the trapped deers were unable to be rescued due to
the risk of getting stuck in the quicksand themselves.

When queried about the community's efforts to tackle the problem,
he acknowledged its enormity, asserting that it surpasses the
village's capacity to address alone. Consequently, he issued a plea
for government assistance in confronting the préssing

environmrental challenge.
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the risk of getting stuck in the quicksand themsel ves.

When queried about the community’s efforts to tackle the problem,
he acknowledged its enormity, asserting that it surpasses the
village's capacity to address alone. Consequently, he issued a pled
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water bodies.

In this regard, Thun jchumo Shidio, Chairman Biodiversity
Management Committee, Pangti addressed the mediapersons on
the alarming situation at Doyang Dam, where a substantial amount
of plastic waste has accumulated, posing a significant threat t
local ecosystem. Shidio highlighted that during the monsoon

season, plastic waste and tree logs from other Districts are carried
only

o the

downstream, ultimately collecting ot Doyang Dam which is not
d causing damages of boats and fishing nets but also
impacting the livelihoods of fishermen.

affecting an
polluting marine fife,

As the monsoon season gets over and the water recedes, the

collected wastes aie washed ashore contaminating the whole areq,

stated Shidio.

Furthermore, he also stated that the fishermen at Doyang reported
s were submerged in the river today

to him that around ten boat
“Not only is

is a regular occurrence, Shidio said,

alone. Citing that it
he ecological cycle but it is also causing

this problem affecting t

economic prablems as the fishing nets of the fishermen gets
ival. If this

only source of income and survi

g to become a huge chalienge for human
thus immediate action and

destroyed which istheir

trend continues, it Is goin
and marine life in the next 1010 15 years,

steps needs to be token.”

pownload Nagaland Tribune app on Google Play

G

pealed to the concerned citizens to spread awareness and

rvival. Additionally,

Shidio ap

dispose off waste properly as it involves human su
he expressed hope that the Government also take ste

this problem by establishing recycling plan at the Dam.

p to contain

A conversation with Liponthung Lotha, Chairman of Aree Village, also

highlighted the substantial accumulation of waste in the river,
leading to a multitide of challenges. He informed that this incident

occurs regularly every year during monsoon season, typically

between June and July.

Citing the impact on both humans and wildlite, he recounted an
incident where two deer got trapped while attempting to drink water.

(3 Scanned with OKEN Scanner



2

Item No. 07 c
ourt No. 1

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 768/2024

s in Doyang Dam to adversely

News item titled “Plastic waste deposit
g in Nagaland Tribune dated

impact humans and wildlife” appearin
02.06.2024.

Date of hearing: 08.07.2024

CORAM: HON’BLE MR. JUSTICE PRAKASH SHRIVASTAVA, CHAIRPERSON
JUDICIAL MEMBER

HON’BLE MR. JUSTICE ARUN KUMAR TYAGI,
HON’BLE DR. A. SENTHIL VEL, EXPERT MEMBER

ORDER

1. This Original Application is registered suo-motu on the basis of the
news item titled “Plastic waste deposits in Doyang Dam to adversely

impact humans and wildlife” appearing in Nagaland Tribune dated

02.06.2024.

2. The matter relates to the accumulation of plastic waste at the

Doyang Dam in Wokha district of Nagaland. As per the article, in a recent

video getting circulated, a substantial volume of plastic bottles being

washed down streams and rivers can be seen getting accumulated at

The article highlights that during the monsoon season,

Doyang Dam.
plastic waste and tree logs from other districts are carried downstream,

ultimately collecting at Doyang Dam which is not only affecting and
causing damages of boats and fishing nets but also polluting marine life,

impacting the livelihoods of fishermen. As the monsoon season gets over

and the water recedes, the collected wastes are washed ashore

contaminating the whole area. Furthermore, it was reported that about

ten boats were submerged in the river in a single day.
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3. T item 8
he news item states that not only is this problem affecting

ccologi le it i :
gical cycle but it is also causing economic problems as the fishing

nets of the fishermen gets destroyed which is their only source of income

and survival. The article further alleges that if this trend continues, it is

going to become a huge challenge for human and marine life.

4. The above news item indicates violation of the provisions of the

Environment Protection Act, 1986 and the Water (Prevention and Control

of Pollution) Act, 1974.

5. The news item raises substantial issue relating to compliance of the

f scheduled

environmental norms and implementation of the provisions 0

enactment.

6. Power of the Tribunal to take up the matter suo-motu has been

ized by the Hon'ble Supreme Court in the matter of “Municipal

recogn
mbai vs. Ankita Sinha & Ors.” reported in 2

Corporation of Greater Mu 021

SCC Online SC 897.

7. Hence, we implead the following as respondents in this matter:

llution Control Board, Through its Member Secretary

i, Central Po
Parivesh Bhawan, East Arjun Nagar, Delhi-110032
h its Member

ji. Nagaland Pollution Control Board, Throug
Secretarty
Signal Point, Dimapur,
jii, Ministry of Environment and Fores
Integrated Regional Office, Guwahati, 4th Floor,
Housefed Building, G.S. Road Rukminigaon, Guwahati - 781022

iv. Deputy Commissioner, Wokha
Wolkha Nagaland-797111

Nagaland - 797 112
t, Regional Office

DC Office, Tsumang Colony,

112
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8. Let notice be issued to the above Respondents for filing their
response before the Eastern Zonal Bench of the Tribunal at least one

week before the next dated of hearing.

9. Since the matter relates to the Eastern Zonal Bench, Kolkata,
therefore, OA is transferred to the Eastern Zonal Bench for appropriate
further action. Let the original record of this OA be transferred to the

Eastern Zonal Bench, Kolkata.
10. List before Eastern Zonal Bench at Kolkata on 09.09.2024.
Prakash Shrivastava, CP

Arun Kumar Tyagi, JM

Dr. A. Senthil Vel, EM

July 08, 2024
0.A. No. 768/2024
HB
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